Title: Further discussion regarding increasing atrocities on women raised by Shrimati Geeta Mukherjee on 23rd
July, 1998. (Speech Unfinished)
15.57 hrs.

MR. SPEAKER: The House shall now take up Item No.13. Dr. Prabha Thakur to continue.
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"Shri Bhubaneswar Kalita, Shri Samar Chowdhary to raise a discussion regarding situation in North-Eastern
region due to insurgency."
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MR. SPEAKER: Is it the sense of the House that Item No.15 of today's List of Business be deferred till the day
after tomorrow?

SEVERAL HON. MEMBERS: Yes.
MR. SPEAKER: Item No. 15 of today's List of Business is deferred till the day after tomorrow.

Now, I would request Dr. Prabha Thakur to continue her speech.
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Only the women Members have supported this Bill. Though I am not a feminist..(Interruptions)Let me talk
please. There are only a few Members
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Women's Reservation Bill is a commitment made in our manifestoes.
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It is an unparliamentary word. [ should not say this. [ withdraw this word. I should not have misled the people.

ST St HEHId & 6 aie 3t SR Tl W A e faer Sgiegw e B fean g v 2 T S . S e e A ge aad fea,
Hfeen faer &t @ T @fFT g@ F A € fw

This was an understanding between the BJP and the Congress Party that this Bill will be passed. The Left would
not support this fully. After that, your Chief Minister said that he was in favour of providing reservation to OBCs
[also. He also said that. I should not mislead the House.

Secondly, between the Congress Party and the BJP there was an understanding that they would support this Bill.
After that what happened? Those people ditched us; they ditched the women of the country. I would like to
know, why. Everybody laughed. (Interruptions)
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KUMARI MAMATA BANERIJEE : It was not introduced. We wanted that the Bill should be introduced. But we
are sorry that it was not introduced.
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In a democracy if there is an understanding you want a consensus in some matters like this Women's Reservation
Bill. We are happy to see that the BJP and the Congress are together along with the Left Front also and the
ATIADMK and the TDP, all other allies. Everybody said, "Let it be introduced'.
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I am not a feminist. (Interruptions)

Madam, you have spoken.
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KUMARI MAMATA BANERIJEE : We supported it; we fully supported it.

SHRI P.C. CHACKO (IDUKKI): If you are sincere why do you not dictate to the Government? (Interruptions)
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KUMARI MAMATA BANERJEE: Mr. Chairman, we have seen the atrocities. I do not support their view
sometimes. But this time we fully support them. But this time we supported this Mahila Bill. This is a
parliamentary democracy. Between the Congress Party and the BJP there is an understanding. If I am wrong the
Home Minister should clarify. They said that they are agreeable, that the Bill as it was should be introduced.
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KUMARI MAMATA BANERIJEE : This 1s our fundamental right. Do not disturb me like this. I am speaking
from my heart. Let me speak. Then I will tell you.

SHRI P.C. CHACKO : This is Parliament. If you are yielding you say so. Otherwise, you speak.

KUMARI MAMATA BANERIJEE : I know. I have listened to her carefully.

KUMARI MAMATA BANERIJEE : I did not interrupt her.

SHRI P.C. CHACKO : You are also a party to ditch this Bill. Please understand that. Why do you get angry?

KUMARI MAMATA BANERIJEE : Sir, it is good that they are unhappy.... (Interruptions)
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both of them have not agreed and that is why this Bill could not be introduced.
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Let it be defeated. What is wrong in that? Let this Bill be introduced in the Parliament and then everybody will
be exposed as to who is going to support and who is not going to support. Sir, they are talking about atrocities
and they cannot introduce the Bill. So, I ask the Government that the Bill should be introduced in this Session
itself, in this Golden Jubilee year, before the 50th year of Independence i1s completed.

AN HON. MEMBER: Otherwise you withdraw your support from the Government.

KUMARI MAMATA BANERIJEE : We will not withdraw our support because our support is a firm support. We
are not going to ditch the people. We are here because we have got the people's mandate.
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Justice delayed means justice denied. There are so many laws in our country.
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according to medical science, they have to be tested within 72 hours.
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Interruptions)

It may be Central Government machinery. It may be State Government machinery. ....(Interruptions) They do not
know medical science. After 72 hours, there is no value of evidence.
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SHRI AJAY CHAKRABORTY (BASIRHAT): She is making a totally wrong and untrue statement.

KUMARI MAMATA BANERIJEE : If this is not correct, I am ready to tender my resignation and if this is
correct, are they ready to resign?
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She has been raped. She has been murdered.
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Now, only two per cent of women are employed in our country. So, I would request the Government to provide
reservation for women in jobs also.
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If the nature of work is very difficult, then women cannot do it, because they are not physically strong. But they
are mentally and psychologically fit.
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Reservation of jobs for women is a must. So, I would request the Government to provide reservation for women
in jobs so that women could come up in life, participate in every field of life, and continue their services for the
country and the people.
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The Home Minister can call a meeting of the Home Ministers of all the States and Union Territories. They can
chalk out some plans and programmes and implement them properly so that this type of atrocities can be
stopped. Then, the law should be strengthened.

Sir, I once again urge the Government to provide reservation for women in jobs. Then, interrogation of women
should be done in camera. I would also request that special courts should be set up to expeditiously deal with the
cases relating to atrocities on women.

Finally, I would request the Government that the Constitution (Amendment) Bill providing reservation to
women in Lok Sabha and State Assemblies should be introduced in the House. We do not mind if it is defeated.
But I appeal to the Government that they should bring forward this Bill before the end of this Session.

Il>

">SHRIMATI SANDHYA BAURI(VISHNUPUR): Mr Chairman Sir, thank you for giving me an opportunity to
participate in the discussion on atrocities on women. This is an appropriate time to discuss this issue because the
alarming incidence of atrocities has become a matter of concern. The number of incidence of atrocities has been
increasing day by day. I do not want to give any statistics. We can have the statistics anytime from anywhere. It
1s happening everywhere in every State. It may be West Bengal, it may be Gujarat or Bihar but women have
been facing atrocities everywhere. It is not enough to cite a parti cular case as citing any particular case would
not serve the purpose. Our intention is to find out some means to stop these atrocities.

Mr. Chairman Sir, atrocities on women are nothing new in our society. These atrocities have been going on since
ancient time. Our Puranas, Ramayan, Mahabharat bear ample evidence of atrocities committed on women. We
cannot forget the fate of Sita in Ramayan. Ramayan is our religious book. What do we find there ? Ram was
asked to go to exile. there was no question of Sita accompanying him to vanbas. But Sita, the devoted wife of



Ram willingly accompanied here husband. What price she had to pay for her devotion to her husband? She had
to undergo the stigma of agnipariksha so as to prove her chastity. After returning from exile she was again sent
to vanbas. Ram, the epitome of virtue did not hesitate to abandon his pregnant wife because he wanted to please
his people. Sita accompanied him in his exile but Ram did not reciprocate Sita's gesture by accompanying her in
her exile. Ram was supposed to protect her in their exile. He failed to do that. But he did not hesitate to test her
fidelity and asking her to take the ordeal of agnipariksha. The ideal king Ram again sent his pregnant wife to
vanbas because his people suspected her character. This time, of course, he did not follow Sita's example of
following her husband. This is how a woman of Sita's virtue has been treated by her husband. What happened in
Mahabharat ? Draupadi was stripped off in the open court in front of all mighty Kauravas and Pandvas. In the
story of Vikramaditya, we know the story and tale of Khana, a very scholarly woman. Her father-in-law
Varahamihira, one of the Nav Ratnas in the King's court, was asked to count the stars. But he could not do it.
When Khana his daughter-in-law counted the stars she was asked by Vikramaditya to come and sit in the Raj
Sabha. But Varabamihira cut her tongue so that she could not speak. This was the reward she got for her
scholarly deed.

So the atrocities on women are nothing new. It has been there in the past and it is still continuing now. What has
happened to the fate of women's Bill. Most of the political parties have been promising reservations for women
in their manifesto. After 50 years of independence it would have been an appropriate step to provide reservation
to women in Assemblies and Parliament so that they become a part of decision making in legislature. Women so
far have been confined to domestic background only. Although in the background they have been instrumental in
promoting social development, helping in mobilishing resources and increasing production. But these actions
have and never been highlighted or appreciated. Now when the decision to provide one third reservation to
women has been considered so as to give them equal opportunity like their male counterpart in decision making,
it was scuttled and not allowed even to introduce in the House. Women play an important role in their family.
They look after the family. Today my male colleagues have been discharging their duties here so nicely because
their wives have been looking after the family. Moreover the village women do so much work in farming,
livestock keeping and off farm activity. That is how they help in our productive activity. But these roles are
never taken into account. It is a matter of shame and regret that the decision to provide one-third reservations to
women in Assemblies and Lok Sabha has been scuttled by the male chauvinists in the name of OBCs and
minorities. Women have been functioning well in Panchayat. Then why this move to high-jack the women's Bill
providing reservation? I strongly appeal to the Government to introduce the Bill and keep their promise to
provide one-third reservation to women. All these years women were not allowed to participate in any activity.
They were confined to the four walls of the house and kept busy in household activities only. Their contribution
to society has never been evaluated or acknowledged. Today we are only one women here to represent one crore
women. So immediately the women's Bill must be introduced so that the dichotomy between appearance and
reality must be exposed. People must know who is for it and who is against. The message must be clear. So my
earnest request is, the women's Bill must be introduced without further delay. I do not want to mention whether
the BJP, the Congress or the CPM are for the Bill or against the Bill. I do not want to mention any party. But I
earnestly request to introduce the Bill without further delay.

We have many laws for safeguarding the women. But inspite of so many laws to safeguard the interest of
women, women have been subjected to atrocities. This 1s because the lasw have not been properly implemented.
The rate of sexual harassment for working women has become alarming. That is why a law was passed to curb
this menace. But the law has failed to protect the working women. So mere legislation is not the answer to curb
any social evil. According to Hindu Marriage Act, no male is allowed to marry for the second time. But second
marriage is not uncommon. The wronged wife runs from pillar to post without any justice. She has to prove to
the court the authenticity of her husband's second marriage. The husband escapes punishment because of
loopholes in the law. It becomes all the more difficult for the village women to seek any legal help. Most of them
are not aware of the source of assistance or legal advice for their harassment. So they go on enduring the mental
pressure of desertion, ill treatment and harassment. Thus it is urgent to create public awareness for the removal
of social evil. Women must be trained to become self reliant. Self reliance will create self confidence and they
will be able to fight the injustice. In comparison to boys, girls in the villages contribute a lot for the maintenance
of the family. Most of the boys are addicted to something or other. They misuse their earning. But the girls
contribute their earnings and helop financially. So if they are given more scope for job and earn more they can



help their family to a large extent. So it is necessary to explore more avenues for the girl to achieve self reliance
and there should be more job reservation for the girls so that they can help their family in many ways.

The price of essential commodities has been sky rocketed. The brunt of this phenomenal rise has to be borne by
the women because they look after the family. This burnt has been causing mental pressure on women. But
nobody thinks the hardship she has to undergo for maintaining the family.

MR. CHAIRMAN : Please conclude, I shall call the next member.

SHRIMATI SANDHYA BAURI : Sir, please give me some more time. | have some more points to mention.
Since there is paucity of time, [ shall be brief.
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SHRIMATI SANDHYA BAURI : Sir, the rate of infant death is increasing day day. The infant death is 74 out of
every thousand and the rate of maternity death is 570 out of one lakh. We want healthy child but we are not able
to provide food or anything for prenatal care. So the rate both in infant and maternity death 1s increasing.
(Interruptions)

So the Government must have some scheme for the mothers to be self reliant so that she can give birth to a
healthy child and bring it up also as a healthy child.

Sir, the most important thing I bring to your notice is the allegation and the charge about the rape incidence of a
village woman in my State is totally untrue and fabricated. This was a political motive to garner vote and it was
possible because the alleged victime comes from a tribal family and of a weaker section of society. I strongly
condemn the move by some person to use the adivasi and Scheduled Caste women to fulfil their selfish motive
of vote catching and indulging in political gimmick. I strongly condemn and protest against this dirty move by
some person. An ordinary village SC woman has been used to gain some votes. This dirty move must be
condemned. Sir, I thank you for giving me an opportunity to participate in the discussion.
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SHRIMATI GEETA MUKHERIJEE (PANSKURA): For three days we have been discussing this issue. Since the

hon. Minister had to go to the other House, the sitting of the House was extended up to eight o'clock. The hon.
Minister can come back again and finish this subject. ... (Interruptions)

SHRI MADHUKAR SIRPOTDAR (MUMBAI NORTH-WEST): The hon. Minister is not there. He is busy.
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SHRIMATI GEETA MUKHERIJEE : If the discussion is to be resumed immediately after the introduction of the
Bill, the hon. Minister can go ahead with the introduction of the Bill. Otherwise, a message should not go that
this House is reluctant even to discuss the atrocities on women.

Il>

FHART THAT ST (FeThem ST : HAfa TEEd, 3 T § fm 1’3 & ol wfeenatt W arerar @ wafua @t ong ?, § 3wt
e HTt €|

& It giet @ 2 1 & @ "=t
died 7 wor g2 & 5 e @ SR 38R
q?rra #id & ot st st widar wfeenet w33 v
%I 3gregy & g 3

g o1 |9 2 1% Afeenst W AR | Hefya w9t 39 939 § Ugell 9K @l AR, 796 gee "l "=t
Toferd #3a € £ 39 W %9 FrEaE! & |feT qesk d it 2, 7} a1 81 [P gt qt a2
ﬁ|ﬁﬁﬂﬁa%wﬁmﬁﬁﬁmﬂﬁmmﬁmwg@aﬁm%ﬁam w d
e e fed S %1 arEeT Sd! € AR At ATt € S @8t o w3 "feen fow

This is an unfortunate thing.
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